12

[RAJYA SABHA]

"fep I yeH 91 7199, 2010 & 19 6 & IU-F1H (2) & A1 ufSd I
UCHT 9IS JARIH, 2008 (2009 BT HE&ATH 12) DI GRT 3 Bl SU-GRT (4) & TS
(@) & ITTART H, I8 [T, 39 A A, S FHMRT (1991 T, 2 31, 2024 ¥ I
HHT D] FSRIAT A G2N WIS U0 Bl AR b HRUT Rh g WM W, G &
T § I U I Bl AT Ui dis Bl e 81 & forv fHaifra &= &)
BHRIATE! BRI

The question was put and the motion was adopted.

LEAVE OF ABSENCE

MR. CHAIRMAN: Hon. Members, | have to inform that a communication has been
received from Shri llaiyaraaja, Member stating that he is unable to attend the sittings
of the current (265™) Session of Rajya Sabha from 22" July to 10" August, 2024, due
to his prior committed engagements.

Does he have the permission of the House for remaining absent from 22" July
to 10" August, 2024 during the current (265™) Session of the Rajya Sabha?

(No Hon. Member dissented.)

MR. CHAIRMAN: Permission to remain absent is granted.

REGARDING NOTICE RECEIVED UNDER RULE 267

MR. CHAIRMAN: Hon. Members, the notice under Rule 267 received from Shri
Mohammed Nadimul Haque, seeking discussion on circumstances surrounding
...(Interruptions )...

SHRI  MOHAMMED NADIMUL HAQUE (West Bengal): Sir, please allow...
...(Interruptions )...

MR. CHAIRMAN: Would you please take your seat? Shri Nadimul Haque, | tried to
reach you. My office got in touch with you. You expressed your helplessness. | have
talked to your leader. Please get in touch with him. For a change, | am doing it in the
House. | have urged the hon. Members that all such notices will receive my
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